
ORISSA HIGH COURT

FILING REPORT AS ON :07/03/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 CRLMA/0000075/2020 SANGITA MISHRA BALARAM NAYAK KUMBHARAPARA /26 /2016

VS VS ()

STATE OF ODISHA //

2 CRLMA/0000076/2020 DIPAK MISHRA @ DIPAK KUMAR MISHRA BALARAM NAYAK KUMBHARAPARA /26 /2016

VS VS ()

STATE OF ODISHA //

3 FAO/0000326/2020 DIVISIONAL MANAGER, THE NEW INDIA ASSURANCE CO. LTD.ER. NAGENDRA KUMAR MOHANTY  / /

VS VS COMNR.FOR WORKMENS COMP. A.D.M.,DHENKANAL(Dhenkanal)

GANESWAR BARIK EC/0000037/2014

4 FAO/0000327/2020 DIVISIONAL MANAGER, ORIENTAL INSURANCE CO.LTD.PRASANTA KUMAR MAHALI  / /

VS VS ()

SEK.ZAHIR UDDIN@SEK ZAHIR MOHAMMAD //

5 FAO/0000328/2020 JUNIOR ENGINEER/JUNIOR MANAGER, M/S. NESCO LTD.M/S.P.K.TRIPATHY  / /

VS VS ()

NIRAKAR MAHANTA //

6 MATA/0000045/2020 DEBI PRASAD BINDHANI SUJATA JENA  / /

VS VS ()

MANASI PARIDA@BINDHANI //

7 WA/0000186/2020 ARJUN GHADEI MANORANJAN MISHRA  / /

VS VS ()

CHIEF REGIONAL MANAGER,CENTRAL BANK OF INDIA //

8 WA/0000187/2020 MANAGING DIRECTOR, ODISHA STATE FINANCIAL CORPORATIONJAGADISH PRASAD DAS  / /

VS VS ()

SUKANTA KUMAR SARANGI //
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ORISSA HIGH COURT

MISC CASES FILED on :07/03/2020

SL. IA NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL
NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 275/2020 MANAGING DIRECTOR, ODISHA STATE FINANCIAL CORPORATION-MPJAGADISH PRASAD DAS

WA/187/2020

2 3998/2020 RAJESH KUMAR NAIK-MP MANAS PATI

WP(C)/8014/2020

3 4000/2020 NITYANANDA MOHANTY-MP M/S  RABINDRA KUMAR DASH

WP(C)/17754/2019

4 4001/2020 DILLIP KUMAR ROUT-MP M/S.S.S.DAS,M/S.SASWAT DAS

WP(C)/13092/2019

5 4002/2020 DILLIP KUMAR ROUT-MP M/S.S.S.DAS,M/S.SASWAT DAS

WP(C)/13092/2019

6 4003/2020 SUBASH CHANDRA DELAI-MP M/S.S.N. SHARMA

WP(C)/4843/2020

7 4004/2020 DR.BIJAY KUMAR PATTNAIK-MP M/S.SAMEER KUMAR DAS

WP(C)/17742/2019

8 4005/2020 HEMA DAS-MP M/S.ALEKHA CH.MOHANTY

WP(C)/10030/2018

9 4006/2020 ALAKA RANI DEBATA-MP PRAFULLA KUMAR RATH

WP(C)/3679/2020

10 17/2020 PARADIP PORT TRUST-MP

ARBA/35/2015

11 3999/2020 S.S.N.MURTHY-MP

WP(C)/20621/2019
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